
THE GAUHATI HIGH COURT AT GUWAHATI
CIhe High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

NOTIFICATION

No. HC.)000/I[-0L120221 t77 lR. C-ell Dated Guwahau the 26s Aprtl, 2022

The Gauhati High Couft has been pleased to recommended the following 2 (two)

Grade-II officers of Assam Judicial SeMce, in order of merit-cum-reniority, for promotion to

Grade-I of the service, in seiatim.

Sl. No. Name of the Offioerc

1
Smti Rini Bharali

Chief Judicial Magistrate, Goalpara

2.
ShriJayanta Kumar Das

Cvil Judge & Asstt. Sessions Judgg Kokajhar

The above select list shall remain valid till 31$ March, 2023.

Marks obtained by the officers in the Judgment segment, ACR and Interuiew have

been uploaded along wiBr this notification.

({
Reoistrar 0ioilance)-cum-

In Charge. Recruitment Cel!

GauhaU High Couft. GuwahaU-1

Memo No.HCJ000/I[-0L120221 L77 A/R. Cell Dated Guwahati the 26s Apnl, 2022

Copy to:

1. Registrar General, Gauhati High CouG GuwahaU.
2. Registrar (Admin./ JudiciaU Esbblishment), Gauhati High CouG GuwahaU.
3. Registrar-cum-Principal Secretary to Honble the Chief Justice, Gauhati High Court,

Guwahati for favour of information of his Lordship.
4. Joint Registrar Gauhati High Couft, Guwahati.
5. Deputy Registrar Gauhati High CouG Guwahati.
6. Assistant Registrar Gauhati High CouG Guwahati.
7. Administrative fficer (Judicial),

Guwahati.
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8. Project Manager for uploading the Notification in the official website of the High CouG

immediately, under the caption "Notiftcation dated 2G.l04l-2O22 rcgarding selct
list in onnction with rcgular promotion fiom Grade-II to Grade-I of Assam

tudicial Sewie" with a scroll in the home page.

9. P.S. to Honble Mr. Justice Gauhati High CouG

Guwahati for favour of his Lordshipt kind information.
10. P.S. to Honble Mrs. Justice Gauhati High CouG

Guwahati for favour of her Ladyshipt kind information.
11. C.A. to Registrar (Vigilance), Gauhati High CouG Guwahati.

12. The High Couft Notice Board.

.d4
12?

Baruah)

Registrar Mgilance)-cum-
In Charoe. Recruitment Cell.

Gauhati High Court. Guwahati-l
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